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Statement by Minister—II scheme
of debt relief to farmers, artisans ghd
bankers.
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THE MINISTER OF FINANCE
PROF, MADHU DANDAVATE): It is
not a controversial statement, just
listen me.
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PROF. MADHU DANDAVATE. I
gm appealing to you because I am
going for the World Bank meeting.
That is why this statemen today.
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THE DEPUTY CHAIRMAN: 1
think, sometimes the House should
ilso be cooperative about the diffi-
culty of the Minister . . . (Interrup-
tions) . , .

He is not taking you for a ride,
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PROF. MADHU DANDAVATE:
This is the first time I am coming
o you.

SHRI S. S, AHLUWALIA: This is
not the way.

PROF. MADHU DANDAVATE:
This is the first and the last.

THE DEPUTY CHAIRMAN:
Don't create an argument. Please
take your seats . . . (Interruptions)

. Let me setle the matter,
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PROF. MADHU DANDAVATE: I
sccept your suggestion. This is the
first and thke last.
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SHRI S. S. AHLUWALIA: Our
right is there to seek clarifications.
(Interruptions)

THE DEPUTY CHAIRMAN: Just
a minute Mr. Dandavate, let me
handie this, All of you, please take
your seats.

THE DEPUTY CHAIRMAN,; You
should understand his difficulty. The
Minister said that he has to go to the
World Bank meeting and that is why
he came and requested that he wants
to make the statement today because
tomorrow and day after the House is
not in session. Just a minute, He Is
leaving He made a statement in Lok
Sabha and dthat is why, he has come
to this House to make the statement
over here After these two clarifica-
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tions, I will ask him to make the
statement.

SHRI S. S, AHLUWALIA; This is
not the way. (Interruptions). No, this
is not the way. (Interruptions).

THE DEPUTY CHAIRMAN: I say,
don’t unnecessary create an unpleas-
ant scene. Sometimes, you imust also
cooperate and understand the  diffi-
culty of other people, Please take your
seat

SHRLI S, S. AHLUWALIA; You
should understand our difficulty also.
There are some more Members who
want to seek clarifications.

(Interruptions)

SHRI KAMAL MORARKA. (Rajas-
than). Madam, may I give a sugges-
tion for the consideration of the Opp-
sition? (Interruptions)

THE DEPUTY CHAIRMAN: You
dont have have to take permission
from Ahluwalia I have to decide this

thing and not everybody else, (Inter-
ruption),

SHRI KAMAL MORARKA: I agree
with Mr. Ahluwaliy that Members
should not be deprived of their right
to seek clarifications, Okay. Listen to
ime one minute, Now the Fingnce Min-
ister js leaving today, Now we have
two options, Either as Mr, Ahluwalia
said, let him come back and give the
statement., Here I fell that a  state-
ment which has been made in Lok
S@bha, thig House should not pe dep-
r.1ved of that statement. (Interrup-
tions). Then you can react, There are
options after that If they want clari-
fications to be done on Monday and
reply to be given by the Deputy Min-
ister...... (Interruption)

SHRI S. S. AHLUWALIA, What
about other Members? It is not g park
(Interruption). Whenever you like: ‘
you come and whenever you like you
80 away. (Interruptions.) ' You are
thinking like that. (Interruptions).
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PROF, MADHy DANDAVATE:
Madam, before I make a statement, 1
want to make an appeal to the House.
Then I leave it to the Members.
Firstly, if you look at the manner in
which I function, I have never sought
special privileges from the Presiding
Authorities. There are certain difficul-
ties and I can assure the hon. Member
that I shall be prepared on my return
to give any number of clarifications
that you seek There is really 5 diffi-
culty, I told some Members about it.
I never break the traditiong of this
House even to get a benefit, I have
an earnest and humble request to you
all ag hon. colleagues in the House
that because I have to go for a World
Bank meeting where we are to nego-
tiate it, and I will be coming back
only on 12th oy 13th, so, I may be
allowed to make the statement.
Even after that if something is left, on
14th 15th, 16th ang after that, the
Finance Bill debate is there and I
assure you that vyou cap seek any
number of clarifications which are
left out today. . (Interruptions).

SHRI VISHVJIT P, SINGH (Maha-
rashtra): No, we want clarificationg on
this statement. (Interruptions).

THE DEPUTY CHAIRMAN: Now
take your seat Don't argue, Please sit
down, Don’t record anything. I will
not allow anything to go on record.
Just a minute, (Interruptions). Please
take your seat. The Minister said that
he has got his difficulty and he is
making the statement today and after
he comes back, yoy can ask any num-
ber of clarifications, He is willing to
do that. What more do you want?
(Interruptions)

SHRI VISHVJIT P. SINGH. Will it
be listed for clarifications after the
Minister's return?

THE DEPUTyY CHAIRMAN, Yes.

PROF MADHU DANDAVATE:
Whatever assurance I give to the
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House on the floor, I always abide by
that and I can assure the hon, Mem-
bers that if it is put on the list of
business and clarifications are sought
every clarification will be replied to
Whether you are satisfied or not is left
to you. I will try to give a satisfactory
explanation in relation to your clari-
fications,

SHRI § S, AHLUWALIA, *

THE DEPUTY CHAIRMAN: Shri
Hari Singh. (Interruptions). Nothing

is going on record, *

PROF MADHU DANDAVATE. Ma-
dam, even at this stage, if the feeling
of the hon, Members about me is that
I want to browbeat the House, I am
prepared to withdraw from the House
and come back after 12th ang make
the statement. (Interruptions)

SHRI S, s, AHLUWALIA. *

PROF. MADHU DANDAVATE. If
you do not allow me, I shall drop the
statement today, I am only making an
honest request to you. (Interruptions)

SHRI VISHVJIT P, SINGH: *

THE DEPUTY CHAIRMAN: Now,
please take your geats.

PROF. MADHU DANDAVATE. Ma-
dam, they sought ap assurance, I gave
an assurance that it would be listed.
Of course, it is within your jurisdic.
tion, It can be listed and clarifications
will be given, I will be personally
present to offer all the clarifications
sought, (Interruptions)

SHRI KAMAL MORARKA; *
SHRI VISHVJIT P. SINGH: *
SHRI S, S. AHLUWALIA, *
SHRI KAMAL MORARKA:*
SHRI S. S. AHLUWALIA: *
PROF. MADHU DANDAVATE: *
SHRI S. S. AHLUWALIA: *

*Not recorded,
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SHRI KAMAL MORARKA:
Madam, I am on a point of order.

Please listen to me and give a ruling.

THE DEPUTY CHAIRMAN: Yes.
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SHRI KAMAL MORARKA.:
Madam, what is the difference bet-
ween what Hanspalji suggested and
what we are suggesting? There are
two points, the statement and the
clarifications. The House is in Ses-
sion. If the Finance Minister does not
give the statement, the House will be
offended. If he comes with the state-
ment, you say you don't want to hear

the statement. You cannot have’ it
both ways.
PROF. MADHU DANDAVATE:

Madam, I am in your hands, I do
not want to defy either you or my
colleagues in the House. If you say
I should withdraw and not make the
statement. I am prepared to do so
because I am only a servant of the
people, a servant of the House. (In-
terruptions).

THE DEPUTY CHAIRMAN: Mr.
Vishvjit Singh, will you please take
your seat? As I heard, sitting over
here, the Minister wanted to make a
statement. The Chair requested the
Members to comply with it. You
said that you wanted to seek clarifi~
cations and that many Members were
not here and it would not be just to
them because they will not be able
to seek clarifications. Now the
Minister offers that if you want, he
will come back and give the clarifi-
cations. He also says that he will
withdraw his statement and allow
you the clarifications and reply to
them when he comes back. Now
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either of the twp options you accept,
I will ask the House and if the House
agrees, it is O.K....Interruptions)...
I will allow you to accept either
of the two suggesiions, nothing more
than that... (Interruptions)...

SHRI KAMAL MORARKA:
Madam, I am on a point of order.
They don’t have the option of pre
venting the statement today, They
have the option of seecking clarifica-
tions on Monday from Shri Anil
Shastri or after fifteen days when he
comes back. That is the only option...
(Interruptions) ... The Government
must give the statement today. That
option is not with them... (Inter-
ruptions) ...

THE DEPUTY CHAIRMAN: May
I ask the Minister to make the state-
ment?... (Interruptions)...
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SHRI KAMAL MORARKA:
Madam, the rule says, the clarifica~
tions are sought by one Member from
each party...(Interruptions)...

PROF. MADHU DANDAVATE:
Madam, I was held up in the AD.B.
Conference for a long time. T was to
come at 1.30, but I wag delayed and
therefore, I was rushing up here.

SHRI S. S. AHLUWALIA: That is
the fault of your department,
not our fault. Why should we suffffer
for that?... (Interruptions)...
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THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, please sit down and don’t
argue with the Minister. .. (Interrup-
tions)...No, I will not permit it.
It is over. I gave the option. Now,
the Miinster is making the statement,
You want the clarifications today or
on Monday after the Minister comes
back, that is different. Let him make
the statement first..(Interruptions)...

[
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SHRI VISHVJIT P. SINGH: I my
please submit that thig Ministry will
not be headless if the Minister goes
away There are Deputy  Ministers
there, Why does not one of them give
the clarifications on Monday? (Inter-
Tuptions) ...

vy

SHRI KAMAIL MORARKA: Be-
cause the House is in session and it is
the right of the House to get the
statement,
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You ask your Finance Minister, He
has said about the unaccounted money
in the meeting of Chambers of Com-
merce,

THE DEPUTY CHAIRMAN: Just
now he has to give the statement. He
has to make it here only, You can
ask the clarifications on Monday. Yes,
Mr. Minister.
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PROF. MADHU DANDAVATE: I
will abide by the order of the Chair.
... (Interruptions) ...

THE DEPUTY CHAIRMAN: Take
your seat.,, (Interruptions) . . . Sit
down . . . (Interruptions) . . . Cool
down, Mr, Ahluwalia and let him
make the statement . . . (Interrup-
tions)... Please take your seat.
Take your seat Mr Ahluwalia.......
(Interruptions) . . . Please sit down.,

(Interruptions) , . . Nothing
will go on record.

st ggoita Fag weqatar
7,

PROF. MADHU DANDAVATE: 1
responded to your suggestion . . .
(Interruptions) ...It has never hap-
pened in the House, You are not
listening to me, Now you make the
suggestion and I reciprocate it, and you
don’t accept the reciprocation! .
(Interruptions) . . .
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THE DEPUTY CHAIRMAN: Mr.
Pachouri, please take your seat . . .
(Interruptions) . Please take
your seat . . . (Interruptions) .
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attitude of the Member?
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*Not recorded.
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THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, please take your seat . . .
(Interruptions) . . . Yes, Mr. Minis-
ter . . . (Interruptions) . . . Mr.
Ahluwalia, please sit down. I have
called the Minister. He will make
the statement. You have expressed
your views. It is O.K. Now, please

sit down . . . (Interruptions) . . .
You cannot go on shouting for one
hour.. (Interruptions) .. Take your

seat. 1 say, take your seat.. (Interrup-
tions) . .Nothing of what you say 1is
going on record.... (Interruptions)...
...... (Interruptions) ... . All .. right
You keep on speaking. I am sitting
here and the Minister is sitting here.
We will be sitting here the whole
night and you keep on speaking! . . .
(Interruptions) . . .

SHRI KAMAL MORARKA: This is
the way they are behaving!... (Inter-
ruptions) ...

THE DEPUTY CHAIRMAN: In the
morning vyour leader said that his
Members are going to behave well
and this is the way you are behaving?
This is the way you are behaving
that you do not even comply with

the orders of the Chair! . . . (Inter-
ruptions)
SHRI V. NARAYANASAMY

(Pondicherry): But they must come
in the proper way . (Interrup-
ruptions) . . .

SHRI VISHVJIT P. SINGH: Ma-
dam, it is a very simple problem.
The honourable Minister has come
to thig House without any notice.
That is all. That is the only prob-
lem. That is why we want an assu-
rance from the Minister and the rea-
son why he hag come without a
notice. That is what is required...
(Interruptions) . ..

PROF. MADHU DANDAVATE: If
the honourable Member wants the
reason. T would say that the ADB
Confei=nce, of which I wag the Chair-
man, was going on where the final
formulations were being worked out.
They were going on for a longer time,
I was participating in the drafting of
the documents. I came straight here
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rushing and immediately there is a
notice in the Lok Sabha as well as in
the Rajya Sabha. That is the only
reason... (Interruptions) ... You can
rest assured:; I will never treat any
one of you in g cavalier ‘manner...
(Interruptions) . ..

SHR] VISHVJIT P, SINGH:
Thank you, Prof. Dandavate...(In-
terruptions) ... Thank you, Prof. Dan-
davate. That is all what is requir-
ed... (Interruptions) ...I do not know
why you did not do it earlier...(In-
terruptions) ...

PROF. MADHU DANDAVATE:
That is all that I can offer you. .. (In-
terruptions) ...That is all that I can
offer you...(Interruptions)...

THE DEUTY CHAIRMAN: It is
all over now. Let the Minister make
the statement now. We have no
time. .. (Interruptions) ...

AN HON. MEMBER: You are hol-

ding the House to ranson...(Inter-
ruptions) ...

PROF. MADHU DANDAVATE:
Am I holding the House to ransom?...
(Interruptions)...Am I holding the
House to ransom?... (Interruptions)...

THE DEPUTY CHAIRMAN: No-
body is responsible because the notice
came just now... (Interruptions)...
and I have. given my consent...(In-
terruptions) . ..

SHRI S. S. AHLUWALTA: Why?
...'(Interruptions) .. . Who is respon-
sible for this?,..(Interruptions)...

PROF. MADHU DANDAVATE: -1
am responsible, not the Chair... (In-
terruptions)...I am responsible...
(Interruptions) ...

SHRI S. S. AHLUWALIA: At what
time you got the notice?... (Inter-
ruptions) . ..Just now?... (Interrup-
tiomns) . ..

PROF. MADHU DANDAVATE: As
soon as I came from the ADB Confe-
rence, I straightway rushed to the
Secretary-General. | . (Interruptions)

LY
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SHRI S. S. AHLUWALIA: At what
time?. .. (Interruptions) ...

DANDAVATE:
(Inter-

PROF. MADHU
Only fifteen minutes back...
ruptions) ...

. grzsha Tag wgFAfaar :
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SHRI JAGESH DESAI (Maharash-
tra): It is creating a wrong prece-
dent. .. (Interruptions)...

SHRI S. S. AHLUWALIA: It is
creating 3 wrong precedent. .. (Inter-
ruptions) ...

PROF. MADHU DANDAVATE:
You know my way of functioning...
(Interruptions) ... You know I will
never do this unless there is the force
of circumstances... (Interruptions)...
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PROF. MADHU DANDAVATE:
I can tel] you any number of situa-
tions in which even the Prime Minis-
ters hag come to the House in the
past and make statements, ., (Inter-

TUptions) ...
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SHRI JAGESH DESAI: You don’t
know the Rules of Rajya Sabha.
(Interruptions)

RIATT qIET : Th HTZHT I E19Q
FTeTHd IR & . . . . (sqEETA)
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PROF. MADHU DANDAVATE: He
is holding the whole House to ransom.
when you have given me the directive
to read out the statement.

THE DEPUTY CHAIRMAN: I am
giving you the directive. You please
read out the statement,

PROF. MADHU DANDAVATE: We
can’t be on our legs, four legts, at the
same time. Let him take hig seat.
I do not like to be interrupted when
I am starting... (Interruptions)

ot geag fag gamw: 3w
vify & am g, .. (wEaw)
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SHRI KAMAL MORARKA: You

are holding the while House {g ran-
som. (Interruptions)
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PROF. MADHU DANDAVATE: I
can assure you.

SHRT HARVENDRA SINGH
HANSPAL: Before you make the
statemient, kindly say that this will
not be made as a convention and that
as a special case you are making this
statement, That’s all. Kindly saye.
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PROF. MADHU DANDAVATE:
Thig is exactly what I am telling, Ma-
dam. I am not accustomed to vio-
late a single parliamentary procedure.
This is due to force of the situation.
Within 15 minutes I was required to
come here. I can assure you that it
will never happen in the future. (In-
terruptions)

Will you please take your seat? I
have responded to your suggestion.
Kindly take your seat. (Imterrup-
tions) Shall 1 request you on bended
knees? (Interruptions) I am thankful
to you for thanking me so angrily.
Madam, in my Budget speech on 19th
March, I hag announced the Scheme
for providing debt relief to farmers,
artisans and weavers who had taken

loans upto Rs. 10,000 from  various
banks.
I had announced that the Central

Government will bear the full respon-
sibility of debt-relief...

ot HpFAT Wt WO (I SeT) 4
a8 s Fg e E B oua wma
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I wili repeat that again.

I had announced the Scheme for
providing debt relief to farmers, ar-
tisans and weavers who had loans up
to Rs. 10,000 from various banks.

I had announced that the Central
Government will bear the full res-
ponsibility of debt-relief in respect of
loans taken from public sector banks
and Regional Rural Banks in the Cen-
tral sector,

Tn respect of cooperative pankg and
land development banks in the States’
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sector, I am happy to announce that
in crder to assist the State Gov-

einments in regard to debt relief
scheme on the Central pattern, the
Central Government wil] bear 50 per
cent of the burden of relief on loans
taken from these banks in the State
sector.,

Thank you, Madam.

THE DEPUTY CHAIRMAN: This
statement could have been made ear-
lier without such unncessary egxcite~
ment.

——

REGARDING INCIDENTS OF FIRE
IN SHASTRI BHAWAN __Contd,
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